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Petition(s) for Special Leave to Appeal (Civil) No(s).28711-28712/2010

UDAI NARAI N RAI Petitioner(s)
VERSUS

BOARD OF REVENUE & ORS. Respondent (s)

(Wth prayer for interimrelief )

Date: 06/11/2012 These Petitions were called on for hearing today.

For Petitioner(s)
M. Nirni nesh Dube, Adv.

For Respondent (s)
M. Anmit Kunar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Await return of notice of the unserved respondents.
List the matter on 7.01.2013.
| | | (Sunil Thomas)
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